IN THE CENIRAL ADMINISTRATIVE TRIBUNAT, HYDERABAD BRNGH AT HYDERABAD -

" Between:

1.

o.a.v0. 5A9 93

Date of Order:;6/7—93
P

Divisional Failway Msnager, (L3)-

Soutn Central Railway, Secunderabad,

Permanont Moy Ins-~ctor (Zon)
5.C.Rly, Secunderabad.

Chiefl Signa] Inspector, .
Signal & Telecommunication Department,
S.C.Rly, 8Secunderabad.

.o Applicarts,

and
K- Mallowah - \
. \
Presiding Cfficer, Labour Court,
Narayanaguda, A.P,Hyderabad.
- Respoudents.

Fer the &pplicantsL Mr.N.k.Devraj, SC for Rlys,

For the Respondents: : -

CORAM 3

in

~lwn b W B =g
o-.‘loro

pvim

THE HON'BLE Mix, JUSTICE V.NEELADRI PAO : VICE CHAIRMAN
) - AND.

. ban m-r'r_‘.]'“]’ "r ) -,-;\,.; s AT - ‘_; .
The Tribunal made the rchonst 3 MEMBEF(ADNE)

Lhe sae.,

-

Admit, The operation of the order dated 11-3-92
C.M.P.No, D:B‘ﬁ '/%gLis suspended until further orders.
Issue notice to the Lkespondents. ‘

Post the case on 6,9.93,

-

The Divisional Railway Manager (B.G) S.C.Rly, Secunderabad.

The Permanent Way Inspector (Con) S.C.Rly. Secunderabad.

The Chief Signal Inspector, Signal & Telecommunication
Department, S.C.Rly, Secunderabad.

The Presiding Officer, Labour Court, Narayanaguda, Hvderabad.

One copy to Mr.N.R.Devraj, SC for Rlys. CAP.Iyd.

One copy to Mr. -

One spare copy. ' e




No order as to costs. {&5
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TYPED BY COMPLRED BY

CHECKELD EY ‘APPROVED BY
‘ow

IN THE CEITRAL ADMINISTRATIVE TRIBUNAL
- HYDERABAD BENCH AT HYDERABAD

THE HON'BLE MPR.FUSTICE.V.NEELADRI R&O0
VICE CHEIRMAN

THE HON'BLE MELA.B.GORTY ; MEMEBER(ZAD)

+ T .CHAIIDRASEKHAR REDLY
MEMBEE(J) -

AND —

THE HCMN'BLE i

' THE HON'BLE MR,P.T.TIRUVENGADEM 3M(A)

Dated : G} -~ —7—1993

ORDER/ JHDGMENT:

M{A. /Til,. C.A. No. .
in
o.xm0. 539 (9%

T, A.No. (W.p. )

Admitted and Interim directions
issued

.-

Allawed

Disppsed of with directions
Dismissed

Dismissed as withdrawn
Disnissed for default,
Rejgcted/ Ordered

Cantral Admintatisdive Tribunel
pEdR A TN
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